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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 12th June, 2026
NOTICE UNDER SECTION 20E OF THE RAILWAY ACT, 1989

S.0. 3021(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (East

Coast Railway, Construction Organisation), Notification number, S.0.1692(E). dated 1% April, 2026 published in
Gazette of India, Extraordinary, Part-II, section-3 Sub-section (ii), dated 1% April, 2026 (herein after referred to as the
said notification) and issued under sub-section (1) of section 20A of the Railways Act, 1989 (24 of 1989) (herein after
referred to as the said Act), the Central Government declares its intention to acquire the land specified in the schedule
annexed to the said notification for the purpose of execution, maintenance, management and operation of Special
Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of manned LC No ML-461 at Km
815/27-29 between Nellimarla - Vizianagaram on Main Line of Waltair Division.” in the Vizianagaram district state
of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily local newspapers namely
"PRAJASAKTI" in Telugu (Srikakulam & Visakhapatnam Edition) on dated 14™ April, 2026 and “NEW INDIAN
EXPRESS” in English (Visakhapatnam Edition) dated 14" April, 2026 under sub- section (4) of section 20A of the
said Act and whereas no objection has been received from any person by the competent authority.

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed here to shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of the notification in the official Gazette, the land specified in the schedule annexed here to
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project, namely “Construction of Road Over Bridge in lieu of closing of manned LC No ML-461 at Km 815/27-29
between Nellimarla - Vizianagaram on Main Line of Waltair Division.” in the Vizianagaram district state of Andhra
Pradesh.

LAND SCHEDULE (20E)

Brief description of land herewith to be acquired with or without structures for special Railway Project namely
Construction of Road Over Bridge in lieu of closing of manned LC No ML-461 at Km 815/27-29 between
Nellimarla - Vizianagaram on Main Line of Waltair Division.

District: Vizianagaram
Village: Vizianagaram Bit-11 , Venugopalapuram Bit-II & Gajularega of Vizianagaram Mandal

Name of the Survey .S.u b Type of Nature | Area Name of the | Trees &
SI. No . division . proposed Structur
village Number land of Land in .
No Enjoyers es
Acre
1 Vlzlapgaram g2 9 Governm | Porambo 053 Kaluva Nill
Bit-11 ent ke
Maddala Tulai
Rao
Viziangaram Slo
2 ne 82 3A Private Wet 0.02 | Chinaramu Nill
Bit-I1 .
Naidu
(on groung
katcha Road)
Maddala Tulai
Viziangaram Rao
3 ne 82 3C Private Wet 0.01 S/o Nill
Bit-I1 .
Chinaramu
Naidu
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(on groung
katcha Road)
Maddala Tulai
Rao
Viziangaram . . S/o .
4 . 82 3D Private Wet 0.04 Chinaramu Nill
Bit-11 .
Naidu
(on groung
katcha Road)
5 Visangaram 82 4A Private Wet | 071 | Dispute Nill
¢ | Venugopalapur 15 13 Governm | POrambo | s Rasta Nill
am Bit II ke
ent
Thanety
Venugopalapur . Sunith .
7 . 15 9A Private Dry 0.06 Chowman Nill
am Bit II
S/o John
Victor
Paila
Nageswara
8 Ver;‘rlf‘];f;i‘lﬁpur 15 8A Private Dry 0.07 g /fi(; N Nill
Krishna
Murthy
Venugopalapur . Paila .
9 . 15 10A Private Dry 0.18 | Satyanarayana Nill
am Bit II .
S/o Tavitayya
1o | Venusopalapur | 28 | Governm | OAMPO | 06 Rasta Nill
am Bit II ke
ent
Paila
Nageswara
11 Ve‘;f‘]’glﬁ‘ll"}pur 16 6A Private Dry 0.03 g /gi‘;te Nill
Krishna
Murthy
Venugopalapur Rongali
12 . 16 3A Private Dry 0.24 Mabhesh Nill
am Bit II .
S/o Suri
Sivala
Venugopalapur . Ramachandra .
13 . 82 2A Private Wet 0.02 Rao Nill
am Bit II
S/o
Anjaneyulu
Paila
Nageswara
14 Veg‘r‘fgi‘lﬁpur 16 24A Private Dry 0.18 S /Si(; e Nill
Krishna
Murthy
Kankala
. . Nagavalli .
15 Gajularega 13 22B Private Dry 0.01 W/o Late Nill
Prasadrao
Maddila
Krishna
kumar
16 Gajularega 13 23B Private Dry 0.04 | W/o Sankara Nill

Rao Kanakala
Satyanarayana
S/o Surya Rao
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Porambo Poramboku -
Gajularega 84 2 Governm ke- 0.01 Nill
Kaluva
ent Kaluva
Total 2.26

[F. No. Dy.CE/CON/RSP/VSKP/ROB-461/17 village/20E]

H. ANANTHARAMAN, Chief Engineer (Con-II)
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